
In the Central Administratj.ve  Tribunal 
Calcutta lench 

0* Ns.1025 if 1997 

Present : H.n'ble Mr D. Purkayastha, Juóicial Member 

SmnkarSaraswatj & Anr 

Vs, 

Eastern Nailway 

For the Applicant : Mr. NJ, ftSyT• U. Mv.cate 

For the Responalentso. Mr CSamaOar, U. Avscate 

Heard on : 13.7.98 	 Date if Judement : 13.7.98 

0.DE 

Ii. Advecate Mr. n.y, appearing on behalf of the applicant, 

submits that the applicant d.es not want to pr.ceed with the case. 

S., the case is dispssed if on withdrawa11 

I 	 ( I. Purkayastha ) 
Member (3). 


